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National Buildings Constl'lUltion Cor-
poratioD Limited 

(c) the reason for the delay; 

(d) whether INTUC and AITUC 
have demanded abolition of contract 
system and improvement of w:Jrking 
conditions prevailing in these minps; 
and 

(e) the progress in the propo!;al to 
hold a tripartite enquiry illl) the 
mangan('s(' industrY? 

The Minister of Planning and Labour 
and Employment (Shri Naudal: 
(a) The Minimum Wagl's ,\d. 1949. 
is applicable to the mining l'stablish-
111ents to :..t vcry limited l~xtellt! it:-, 
coverage being confined for the pn'-
'sent 10 tnic:l lnlnes and stont' quarries 
only. As such, the Act is not appli-
cable to other mining ("stablisl!ments. 

(b) Although no such promisp WitS 

mad!', it was agreed at thl' ",ecting 
held in April 1961 that work should 
bl' complctC'd ('xpcditiou,ly. 

(e) This qu('stion ,..·quin'd careflll 
"xamination of "a!"ious data. 

(d) Yes. 

(e) The subject is expected to bC' 
discusspd at. the next meeting of the 
Industrial Committee on Mines ot.her 
than Coal. 

Micanite Factory in Andhra Pradl'sh 

*1121. Shri Yallamanda Reddy: Will 
the Minister of Commerce and Inttus-
try be pleased to state: 

(a) whether there is any proposal to 
establish a Micanite factory in the 
Mica Mining area of NC'lIore District., 
Andhra Pradesh; and 

(b) if so. when it wil] .,tart func-
tioning? 

The Minister of Industry in the 
Ministry of Commerce and Industry) 
{Shri Kanungo): (a) There is '-:0 such 
llfoposal before us, Sir. 

(b) Does not arise. 

*1127. Shri P. R. Chakraverti: Will 
the Minister of Works, Housing and 
Supply be pleased to state: 

(a) the volume of work undertaken 
by the National Buildings Construction 
Corporation Limited since its incep-
tion; and 

(b) how far it has been able t~ take 
the responsibilities of Government 
work in case where the tender, have 
not been forthcoming or have bpen 
unrC'asonably high? 

The Minister of Works, Housing and 
Supply (Shri Mehr Chand Khanna): 
(,,) Sinee its in('('ption in Novpmbcr, 
1960, the Corporation has undertaken 
work.~ of the vnlu(' of Rs. 820'41 lakhs. 

(b) At Imphal and Pondichcrry, tl',e 
Corporation ('ame in when the Cen-
tral Public Works Department were 
finding it difficult to get contl'acturs to 
execute their works. At other places 
the Corporation got the contracts 
either by virtue of their', being the 
lowest tender or by accepting a nego-
tiatC'd rate which was acceptable a:;; 
rc'asonable hy the agencies aw", ding 
tile works. 

Southern Rhodesia 

*1133. Sru-i Raghunath Singh: Will 
the Prime Minister be pleased to slate: 

(a) whether India has pressed for 
U.N. debate on the question of grant-
ing independence to Southern 
Rhodesia; and 

(b) if so, how many countries are 
expected to support or have supported 
India? 

The Minister of State in the Ministry 
of External AJl'alrs (Shrimati Lakshml 
Menon): (a) and (b). During the dis-
cussions on Southern Rhodesia in the 
Special Committee of 17, the Indian 
Delegate proposed that the Committee 
suggest to the General Assembly to 
('ansider the question al urgently as 




